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For Respondents: Mr. Manish Desai (RP), Advocate for R-1. 
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O R D E R 

(Virtual Mode) 

06.04.2021: This matter may not be listed before the Bench in which 

Hon’ble Justice A.I.S. Cheema (Judicial Member) is a member. 

 Tentatively, list this Appeal ‘For Admission (After Notice) Hearing’ on 

08th April, 2021.  

 
        [Justice A.I.S. Cheema]  

Member (Judicial) 
 

 

[Dr. Alok Srivastava] 
 Member (Technical) 
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